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Capacity utilisation of dairp plants

*255. SHF [ 5. KUMARAN: Will tht
Minister of AGRICULTURE be pleas-
ed to refer to reply to Unstarred
Qilestion 41 given in the Rajya Sabha
on the 25th November, 1981 and state:

(a) whethe; Government’s att&h-
tion has heen drawn tp an article
which appeared in ‘Hindw dated the
26th  October, 1881 by Mr. K. S.
Mathew, S« cretary, National Coopera-
tive Dairy Federation of India in
regard to apacity utilisation of dairy
plants; ang
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(b) if so, what is Government’s
reaction with regard to the capacily
utilisation of various dairy plants and
factories in the public and Co-opera-
tive Sector in the light thereof?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL
SUPPLIES (RAO  BIRENDRA
SINGH). (a) Yes, Sir.

(b) The various issues ra:sed in the
aforesaid article by Shri K. S.
Mathew are being examined for
appropriate action.

Enquiry against the leakage of secret
documents relating to procurement
and import of wheat

*256. SHRI SUNDER SINGH
BHANDARI;

SHRI JAGDISH PRASAD
MATHUR:

Will the Minister of AGRICUL-
TURE be pleased to refer to the reply
to Starred Question 159 given in the
Rajya Sabha on the 26th August, 1981
and gtate:

(a) whether the C.B.I. enquiry with
regard to the leakage of secret docu-
ment on wheat procuremeni position
and its import from U.S.A. wherein 2
Telex operator. Shri Bawarsi Lal
Maini was arrested has since been
completed; and

(b) if so, what are the deteils in
this regard?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC.
TION AND IRRIGATION AND CTVIE
SUPPLIES (RAO BIRENDRA
SINGH): (a) No, Sir.

(b) Does not arise.

Registration under section 3(4), of th
Insecticides Act 1968

*257, SHRIMATI PRATIBH!
SINGH: Will the Minister of AGRI
CULTURE be pleased tq refer to th
reply to Unstarred Question 204
given in the Rajya Sabha on the 8t
September, 1981 and state;



